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 REVIEW  ON  AN  ANNUAL  REPORT
 OF  MINERAL  DEVELOPMENT  Boarb,
 New  9  ut  For  1980-81  anp  STaTE-
 MENT  FOR  DELAY

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  INDUSTRY
 AND  STEEL  AND  MINES  (SHRI
 CHARANJIT  CHANANA)  :  । beg
 to  lay  on  the  Table  :

 (1)  (i)  A  copy  of  the  Annual  2०

 port  (Hindi  and  English  ver-

 sions)  of  the  Mineral  Develop-
 ment  Board,  New  Delhi  for
 the  year  1980-81  alongwith

 Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi
 and  English  versions)  by  the

 Government  on  the  working
 of  the  Mineral  Development
 Board,  New  Delhi,  for  the

 year  1980-81.

 (2)  a  statement  (Hindi  and  Eng-
 lish  versions)  showing  reasons  for

 delay  in  laying  the  papers  men-

 tioned  at  (1)  above.

 [Placed  in  Library  See  No.  LT.

 3970/82]

 DETAILED  DEMANDS  FOR  GRANTS
 or  MINISTRY  or  SHIPPING  AND  |  RANS-

 PORT  FOR  1982-83

 THE  MINISTER  OF  STATE  IN

 THE  MINISIRY  OF  SHIPPING

 AND  TRANSPORT  (SHRI  SITA

 RAM  KESARI):  ।  भ्ध्छ  t0  lay
 on  the  Table  a  copy  of  the  Detailed
 Demands  for  Grants  (Hindi  and

 English  versions)  of  Ministry  of

 Shipping  and  Transport  for

 1982-83.

 [Placed  in  Library  See  No.  ।

 397)  /82].

 VAISAKHA  1,  1904  (SAKA)  Papers  laid  2

 NOTIFICATION  UNDER  ALL  INDIA
 SERVICES  (1,  1951

 THE  MINISTER  OF  STATE  IN
 THE  MINISiIRY  OF  HOME
 AFFAIRS  AND  DEPARTMENT
 OF  PARLIAMENTARY  AFFAIRS

 (SHRI  ?.  छा रान)  :
 1  beg  to  lay  on  the  Table  a

 copy  each  of  the  following  Noti-
 fications  (Hindi  and  English  versions)
 under  sub-section  (2)  of  section
 3  of  the  All  India  Services  e4,
 1951 :

 (1)  The  Indian  Forest  Service

 (Fixation  of  Cadre  Strength)
 First  Amendment  Regula-
 tions,  1982  published  in
 Notification  ४0.  o.  S.  १.

 294(E)  in  Gazette  of  India
 dated  the  Ist  April,  1982.

 2)  The  Indian  Forest  Service

 (Pay)  First  Amendment  Rules,
 1982,  published  in  Notifica-
 tion  No.  69.  1.  295(E)  in

 Gazette  of  India  dated  the
 Ist  April,  1982,

 [Placed  in  Library,  See  No.  1-

 3972/82].

 ADVANCE  REPORT  OF  COMPTROLLER

 AND  AUDITOR  GENERAL  OF  INDIA  FOR
 1980-8  ।  UNION  GOVERNMENT  (CIVIL)
 AND  FINANCE  ACCOUNTS  OF  UNION

 GOVERNMENT  FOR  1979-80

 THE  DEPUTY  MINISTER  IN

 THE  चिर 51 1९१ ८८  05  FINANCE

 (SHRI  JANARDHANA  ।  (POO-

 JARY):  I  beg  to  lay  on  the  Table  :

 (1)  A  copy  of  the  Advance  Re-

 port  (Hindi  and  English  versions)
 of  the  Comptroller  and  Auditor

 General  of  India  for  the  year  1980-81—

 Union  Government  (Civil)  under
 article  151(1)  of  the  Constitution.

 {Placed  in  Library,  See  No.  ।

 3973/82].


